GOVERNMENT OF INDIA

MER AFFAIRS, FOOD AND PUBL
MINISTRY OF CONSU s IC DiSTR[BUTIDN
DEPARTMENT OF FOOD & PUBLIC DISTR] BUTION

(DIRECTORATE OF SUGAR & VEGETABLE OILs)

Krishi Bhawan, New thi-110001
Dated: the2s arch, 2020

File No. 5-1/2019 (February, 2020)-Sugar Control

ORDER

s conferred by section 3 of the Essential Commodities Act,
and 5 of the Sugar (Control) Order, 1966 and Order S.0,
ng limit for the month of March, 2020 was issued by
1 vide order dated 28.02.2020. Now, considering the
arisen due to the spread of Corona Virus/COVID-19, it

od for the monthly sale quota of sugar for March, 2020

tract the penal provisions under the Essential
e to time.

(Jitender Juyal)
Under Secretary to the Govt. of India
Tele: 23097059
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